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forest clearance in respect of Sriram Right 
Bank Canal Project. The status of appraisal of 
other projects remains practically the same 
and the State Government is required to 
comply with the observations of Central 
appraising agencies. 

(d) and (e) The status of appraisal of 
pending projects is periodically reviewed by 
the officials of Central Water Commission 
with the officials of State. Government. Such 
a review was last held on 15.12.1995. The 
status of appraisal of Andhra Pradesh was also 
reviewed by the Secretary, Ministry of Water 
Resources on 9th, 12th and 20th March, 1996. 
Periodical reminders are also issued. 

Security threat posed by Cellular 

Phones 

3104. SHRI G. PRATHAPA REDDY: 
Will the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether the use of Cellular Phones in 
four metropolitan cities is posing threat to 
national security; 

(b) if so, the details thereof; 

(c) whether Government have decided to 
monitor Cellular Services; and 

(d) if so, the details thereof? 

THE MINISTER OF COMUNICATIONS 
(SHRI BENI PRASAD VERMA): (a) The 
licenses issued to the Cellular Operators 
provide for adequate safeguards for the 
national Security. 

(b) Does not arise in view of (a). 

(c) Cellular service has to provide 
monitoring as standard arrangement. 

(d) Eight numbers of Cellular licenses in 
four metro cities of Delhi, Calcutta, Bombay 
& Madras have been asked to provide circuits 
for monitoring for calls by authorised Govt. 
Security agencies. 

 

 


